FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution

Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of corporate debtor Kumarakom Aqua Serene Private
; Limited £
[ 2, Date of incorporation of corporate debtor 27/02/2004
3. | Authority under which corporate debtor is | RoC-Ernakulam
incorporated / registered
4, | Corporate Identity No. / Limited Liability | U55101KL2004PTC016902
Identification No. of corporate debtor
5. | Address of the registered office and principal | Building No. 4/125Vettoor House
office (if any) of corporate debtor Kudavechoor P O Vaikom Kottayam KL
686144
6. | Insolvency commencement date in respect of | 26/07/2022**
corporate debtor
7. | Estimated date of closure of insolvency | 22/01/2023
resolution process
8. | Name and registration number of the | Name: Embrammadam Padmanabhan
insolvency professional acting as interim | Madhusudhanan
resolution professional
Registration No. IBBI/IPA-002/IP-
N01163/2021-2022/13856
' 9 Address and e-mail of the interim resolution | Address: Embram Madam, Near Siva
professional, as registered with the Board Temple, Nettoor PO, Ernakulam, Kerala
682040
Email: epmadhusudhanan@gmail.com
1 10. | Address and e-mail to be used for | Address: First Floor, Building No. C.C
correspondence with the interim resolution | 56/172
professional K.C. Abraham Master Road, Panampilly
Nagar, Kochi-682036
Email:epmadhusudhanan@gmail.com
11. | Last date for submission of claims 1 09/08/2022
12. | Classes of creditors, if any, under clause (b) of | NA
sub-section (6A) of section 21, ascertained by
the interim resolution professional




13. | Names of Insolvency Professionals identified | NA
to act as Authorised Representative of
creditors in a class (Three names for each
class)

14. (a) Relevant Forms and Weblink:
(b) Details of authorized representatives https://ibbi.gov.in/en/home/downloads
are available at:

| Physical Address: NA

FOR THE ATTENTION OF THE CREDITORS OF KUMARAKOM AQUA SERENE PRIVATE LIMITED

Notice is hereby given that the National Company Law Tribunal, Kochi has ordered the
commencement of a corporate insolvency resolution process of the Kumarakom Aqua Serene
Private Limited on 23/06/2022.

** Hon'ble High Court of Kerala in WP(C) No. 18247 of 2022 (E) on 09.06.2022 has stayed the
proceedings of the Hon'ble NCLT, Kochi dated 23/06/2022 admitting the Corporate Insolvency
Resolution Process( CIRP). Therefore Invoslvency commencent date has been changed to date
mentioned in colum 6 supra.

The creditors of Kumarakom Aqua Serene Private Limited, are hereby called upon to submit their
claims with proof on or before 09/08/2022to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class,as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13

to act as authorised representative of the class |specify class| in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

s
Name and Signature of Interim Resolution Professional: Embrammadam manabhan
Madhusudhanan

Date and Place : 03/08/2022
Ernakulam

o



THE NEW

EXPRESS

KOTTAYAM

e
05

THURSDAY ( )

KERALA/SOUTH

Kerala police rule out involvement
of Malayalis in Karnataka murders

Say reports of vehicle bearing state number used by culprits who killed Nettaru baseless

SHAN A S @T’Puram

THE ongoing probe into the re-
cent communally-inspired tri-
ple murder in Dakshina Kan-
nada district in Karnataka has
so far not revealed any Kerala
connection, state police sources
said, even as the department is
maintaining a close watch in
Kannur and Kasaragod dis-
tricts, which shares borders
with Karnataka, to check any
spillover of violence from
across the border.

Earlier, there were unveri-
fied reports that the Kkillers of
Yuva Morcha leader Praveen
Nettaru on July 26 had arrived
in a vehicle that bore a Kerala
registration number plate.
However, this claim has been
found baseless during the sub-
sequent probe carried out by
Karnataka police.

Kasaragod district police
chief Vaibhav Saxena said the
claim that a vehicle bearing the

> i d
Praveen Nettaru ~ Mohammed Fazil

Kerala registration number
was used to commit the murder
is not true and Karnataka po-
lice have so far not shared any
inputs that suggested any sort
of involvement of people from
Kerala side of the border in any
of the murders.

“Being border districts
whose demography is almost
the same, we are regularly in
touch with Mangaluru SP. If
there was any information re-

Q

garding involvement of Keral-
ites in any of these murders,
they would have intimated us.
All suspects arrested are from
their side. The claim that a ve-
hicle bearing Kerala registra-
tion number was used for com-
mitting the offence is baseless,”
he said.

The communally-sensitive
Dakshina Kannada district saw
back-to-back murders starting
with that of Masood, an 18-year-
old, who was killed at Bellare
on July 21, followed by that of
Praveen Nettaru (July 26) and
Fazil of Surathkal, who was
hacked to death on July 28.

The police sources said the
organisations allegedly in-
volved in the murders have
strong presence in Kerala as
well and in that scenario, the
police are maintaining a high

The border points are being scrutinised to nix entry of unwanted
elements to Kasaragod. Intelligence sharing is also happening on a
timely basis between the forces of both the states — A poiice officer

alert in Kannur and Kasara-
god. Kasaragod is specially be-
ing watched as it shares bor-
ders with three Karnataka
taluks where the murders had
occurred.

“The border points are being
scrutinised to nix entry of un-
wanted elements to the district.
Intelligence sharing is also hap-
pening on a timely basis be-
tween the forces of both the
states. Kannur, which has a his-
tory of violence between Mus-
lim and Hindu fundamentalist
groups, is equally being
watched. The police top brass
had issued an alert across
northern parts of the state fol-
lowing the murders. That alert
is yet to be withdrawn in
Kasaragod,” said a senior of-
ficer of Kerala Police.

The Karnataka government
has handed over the probe into
the murder of BJP youth wing
leader Praveen Nettaru to the
National Investigation Agency.

v
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Kerala Startup Mission @startup_mission

i
OF THE __?"-."l. Grab this opportunity to grow your st_artl.Jp idea, establish and validate
DAY =% % proof of concept and get commercialisation support from HPCL. Open call
i smsssn for applications for Udgam, an HPCL startup initiative program under the
aegis of Startup India.

Plus-One classes to begin on Aug 25
EX.PRESS NI?WS_S.ERVICE“@._DT_’PU?@

THE General Education De-
partment intends to begin Plus
One classes on August 25 after
completing the admission proc-
ess, as per the main phases of
the Higher Secondary seat al-
lotment, on August 24, General
Education Minister V Sivankut-
ty has said.

The department had earlier
postponed the publication of
the first allotment list to Friday
(August 5). Admissions as per
the first allotment list will be
carried out from August 5 to 10.
The second allotment list will
be published on August 15 for
which admissions will be held
on August 16 and 17, “The final
allotment list will be published
on August 22 and the admission
process will be completed by
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e Admissions as per first
allotment list to be carried out
from August 5 to 10

eSecond allotment list to be
published on August 15;
admissions on August 16 and 17

eNo programme organised by
government agencies or NGOs
that robs class hours allowed

August 24,” the minister
added.

Sivankutty said the govern-
ment has decided to ban the use
of mobile phones by school stu-
dents in the classroom and also
on the campus. Parents and
teachers should ensure that the
rule is strictly implemented.
He noted that use of mobile

phones caused not only health
issues but also behavioural
problems in school children.
Any programme in schools or-
ganised by government agen-
cies or NGOs that robs children
of class hours will not be al-
lowed, he said.

The minister informed that a
core committee has been con-
stituted to oversee the integra-
tion of various departments as
suggested in the first report of
the M A Khader Committee on
educational reforms. He added
that the government will act on
the recommendations as soon
as the second volume of the
Khader committee report is
out. On the noon meal scheme,
the government has written to
the Centre to immediately dis-
burse %142 crore that was due
to the state in 2021-22.

epap! .dinamani.com

Cong meet to
discuss Rahul’s
Bharat Yatra

EXPRESS NEWS SERVICE @T'Puram

STATE Congress president K
Sudhakaran has called for a
party executive meeting on Sun-
day to discuss the preparations
for Rahul Gandhi’s Bharat Jodo
Yatra which is scheduled to be-
gin on October 2 from
Kanyakumari.

The plan to conduct ‘padayat-
ras’ in all districts to commemo-
rate the 75th anniversary of In-
dian independence will also be
finalised in the meeting. All 14
district Congress chiefs in the
state will start a week-long ‘pa-
dayatra’ on Tuesday traversing
75km to observe the event.

“Apart from kicking off prep-
arations towards Bharat Jodo
Yatra, we will discuss about the
padayatras our district chiefs
will be taking out from August 9
to 15”, Sudhakaran told TNIE.

with all
documents.

THE Kerala High Court on
Wednesday directed the Na-
tional Testing Agency (NTA)
tofile a detailed statement ex-
plaining the manner in which
the National Eligibility-cum-
Entrance Test (NEET) was
conducted in the state. It also
sought details on the inquiry
conducted into the incident
in which some girl candidates
were forced to remove their
Innerwear at an exam centre
in Kollam last month. The
statement should be filed
supporting

A Division Bench issued
the order on a petition filed
by Asif Azad, a party-in-per-
son, seeking compensation to

HC asks agency to explain incident
at NEET centre that traumatised girls

EXPRESS NEWS SERVICE @Kochi

the girl students who are
forced to remove their inner-
wear which caused them
mental trauma and stress be-

protocol for the con-
duct of NEET. As per
the complaint, the in-
cident took place after
metallic hooks were de-
tected in the innerwear
of some girls during screen-
ing. Many girl students were
asked to remove their inner-
wear if they wanted to at-
tempt the exam, causing
them severe emotional
distress.

S Nirmal, counsel for the
NTA, said with regard to the
alleged incident, a case has

hall.

been registered. The petition-
er had made inappropriate
averments against the agen-
cy, which had conducted the

fore the exam. The peti- NEET examination for
tioner also sought to in- nearly three lakh
troduce a common students across the

country. Besides,
the petition did
not satisfy the re-
quirements of a
public interest
litigation.

The petitioner pointed
out that it was not the first
time that such an incident
happened. A similar incident
took place in 2017 in Kannur
and four teachers of a school
were suspended for asking a
girl to remove her innerwear
before entering the exam
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Egrets at the Muthalapozhi harbour near Perumathura in Thiruvananthapuram searching for food near people trying to catch
fish. Fishermen are banned from venturing into the sea until Thursday due to heavy rain and rough sea | s p beepu

EXPRESS READ

Gas leak: AP CM orders
high-level investigation

Visakhapatnam: A Day after more than 120 women
fell ill after inhaling toxic gases emanating from a
garment manufacturing unit, Andhra Pradesh Chief
Minister Y S Jagan Mohan Reddy on Wednesday
ordered a high-level committee probe into the gas
leak incident at Brandix SEZ at Atchutapuram on
Tuesday night. The committee will look into the
incident and find out the cause of the tragedy. They
will also discuss about steps to be taken to plug
such incidents in future. Apart from the industry in
guestion, the chief minister said that safety audit
should be done at all the industries in the state. The
government constituted a expert committee with
senior experts from Hyderabad-based institutes.

Evidence tampering: HC stays further
proceedings against Antony Raju

Kochi: The Kerala High Court on Wednesday stayed
for a month further proceedings in the evidence
tampering case pending against Transport Minister
Antony Raju before the Judicial First Class Magistrate
Court, Nedumangad, Thiruvananthapuram. “It’s seen
from the records that the proceedings as per law
have not complied with in this case. And therefore |
find a prima facie case, in favour of the petitioner.
Hence, it’s ordered that there shall be an interim
order staying all further proceedings in the case for
one month,”Justice Ziyad Rahman A A said. The court
also admitted the petition and issued notices to the
state government and the retired sheristadar of the
Sessions Court, Thiruvananthapuram.

IKS[T] KERALA STATE IT INFRASTRUCTURE LIMITED
e e CONTRACT VACANCIES

Referance Mo, 80EITILRCT/20H G474

Kerala Stale Information Technoagy Infrasiruchers Lid (KSITIL). fully ownid
by Government of Kerala invites applications from eligible candidates for the
post of Junior Accountant on confract basis

The last date of submissicn of application i on 10M82022,17:00 Hrs
Interested candidates may please visd bifps:iesatil kerala gowin for apphcation
and more detads Managing Director
RO/D196L D 202 EPRD Kerala State IT Infrastructure Limited

GOVERNMENT OF TELAMGANA
HYDERABAD METROPOLITAN

- WATER SUPPLY & SEWERAGE BOARD
O/o Chief General Manager (Engg), 0&M Circe-1V, 5.H. Napar, Hyderabad, T.5.
a-TENDER NOTICE

e-Tendar Motica No. & Date Mame of Work

No. 18T/CGM(E)/O&MC. IV [Praviding Group Mediclaim Insuranca Palicy o the exsting
Mediclaimi2022-2023, Permanent Board Employees, Service Pensioness &
Date: 03.08.2022 Family Pensioners of HMWSS8 for a pericd of One yaar
{1) Tender Documents will be available onfne from dt.03.08.2022 from 4.00 PM
onwards and the last dale of receipt of tenders is dt.10.08,2022. (2) Name & address
of Chief General Manager (Engg), concemed - Chief General Manager (Engg), O&M
Circle-IV, HWWSSB, 5R Magar, Hyderabad- 500038. {3) The Contractors ! firms are
reguested to wpload the information in the "ZIP" formeat prefesably, (4) Further details
can be seen @ https:www.lender.telangana.gov.in

Sdi- Chief General Manager (Engg), O&M Circe-IV, 5.8. Nagar, Hyderabad, T.5.

STATE BANK OF INDIA

©SBI

STRESSED AS5ETS RECOVERY BRANCH, LMS Compound,
Opp. Museum West Gate, Vikas Bhavan F.O,, Thiruvananthapuram-o95033
Ph: 471-2318096, 2317085, e-mail: sbi. 10058&sbi.co.in ancandlA

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES ml:ﬂ';uﬁlruﬂmlaél

E-Auction Sale Motice for Sale of Immovable Assets under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interesi Act 2002 read
with provise to Rube B6) of the Security Interast (Enforcamant] Rulas 2003

Matice I8 henshy givan to the publc in general and in parcuar to the Boerower(s) and Guaraetar {a)
thal the below descibed immowable properies modgagedicharged to the 34ate Bank of India,
Secured Credion. the Symbolle!Physical Possesslon of which has baan taken by the Authcrised
Officar of State Bank of India, being the Secured Craditor, wil ba sold on “As |5 wheare 15", “As
ks what is" amd “Whatevar there is" basiz on 30.08.2022, for recoveny respectiva dues with futanes
intarast and costs to the State Bank of India &= mantonad balow

2L | Hame & Address of the Borrowers! Guaraniors:; Smt.Saramma Yarghese &
Mo Erl.'ln:fg_ Iénaae..ﬁ..ql. bolh residing at Enngsseril Housa, Chittar PO, Pathanamihisla,
ifi- 3

Due Amcunt - Rs.2,12.83,538.96 &8 on 02.08.2082 + inbeses?, espanses & Casly

DESCRIFTION OF IMMOWAELE PROPERTIES : All that parf and F.a'u:e. of proparty admeasureg
20.80 Ares of land and bulding Mo XIW150 in Sy Mo 958/1-56-2 of Chittar Village, Ranni Taluk,
Pathenamihilla Cistrict & [he nama of Sni.Ad *.-ar%I'es.a &s per Parlition Dieed Mo 17382003
dated 171002003, Saé Desad No A695005 daled 14,06.2005, Sale Dead No 1ES2EF006 dated
07 10,2006 ol SRD Famunad. BOUNDARIES ;[as Location Camiicele dated 28.04 2009). Easl
Panchayal Read, Narh : Propedy of Enrdesanyd 4G, Memiyos, Wil Vidimala Pusiber Company
Esiate (Karikavam Estabel, Souih: Welimala Rubber Company Esfale [Kankayam Estale)
Reserve Price : R=.61,00,000'- |EMD: R=. 6,110,000/ | BidIncrement : Rs. 65,0:00/-

& |Mame & Address of the Borrowers) Guaraniors: 1) Mie. Konneyl Rubbers. Propvislor
Mo, 2 | ST Susan Jahnson,  Z) Bmt. Susan Johnsan, 3) Mr. Johnson Geerge, all resi mﬁ al
Kornayil Houes, Edethitia PO, Koduman, Adoar. Pathanamihitta - G31555. 4) Mr. BP.
Gaorge, rasding 58 Kemboolharayl House, Prakkenam PO, Pathanamihitia - BEEGED
Due Amount : Bs. 1,14 58.178.27 as on G000, 2022 + inberest, axpenses & Cosbs
Property ot - Al that par 311;111'.-&"';_:: af - 'ur!i'.', admuasuning of 19.50 Ares of land with
recsiganbial l!l.-lldlﬂ? Poo, WiEE, 193,154 in Re Sy.bg, 430015 (00 Sy Mo 342/ 33 in Block Mo of
Channsaridrs Wiags, Kozhanchary Tauk, Pathanamihitta Destrict standing therson and sl ofher
Ihings atiached thareto befonging 1o Sd.K.P. George as 1F-Eir Witll Creed Mo, 051385 daled
13.11.1985% af SR0 Patharamthisis. BOUNDARIES as per Tithe Deed - Ezst 1 PWD Raad, West:
Prapery al r-’.amgmnarayll.ﬁmur!gm and Kultappan, Soulh: Privale Raad and Propay of Araamma
Gaorge, Ko Property of K.PEapen
Reserve Price : Rs.173.00 Lakhs | EMD: Rs. 17.30 Lakhs | Bid Increment RS, 2.00 Lakhs
F'mgart}l Mo.2 : Al that part and parcel of proparty admeasurng of 10.12 Ares of kand i
Ra Sy o 156102 (0id Sy Mo Z36MF) in Block Mo.25 of Omalloer Wlage, Koznencheary Taluk,
Paihanaminitta Disfrct standing thesgan and sl oiher things allached Fersio belonaing to S
Jahngson Gearge as per Seftiement Deed No, 12575310 dated 19,05, 2010 ol SRD
Pafharaminiia, BOUNDARIES ¥ per Title Dead - Easl : Praperly of Thakkinathu Family, Wesl
Panchayath Boad, South: Property of Ponnamma Seman and Ammini,  Norlh: Propesty of
Thekkinedhu Famiy

Inspection of properties : Any working d.

with prior appointment,
aftwaen 11.

am o 1.00 pm

Time of Inspaction :
Date & time of e-Auction ; 30.08.2022 between 11.00 AM to 1.00 PM
Triaracted biddar may deposi Pre-Bid EMO wih METC befara the close of a-Auction, Credd of

Fre-pid ED shall ba givan o the hoder oaly star recepy of gﬂi’.\eﬂr n MITCE Bamnd accounl
and updalian of such Wnformation dn the e-Guction webaife. Tz mey leke dome Hme 6 ,EE."
banking process and' heodce Bidders, i [Fede ant Infensst, af% advised [0 submil tha preabid Ef
amonl widl in adeance o avad any lasf .'l1i':|__|||'|:.~ Il;r:t.'n;'m o
For detailed terms and conditions of the sale, please refar to
the link provided in webportal of the Secured Creditor : https:/
www.shi.co.in, Details also available at : hitps:/ibapi.in

Date : 03.082022 {&d/-] {Authorised Oficer), State Bank of India,

Place @ Trivandrum EAHEI Trlvinﬂrﬁm

SANJAY GANDHI INSTITUTE OF
TRAUMA AND ORTHOPAEDICS

aiid {Government of Karnataka Autonomous Institution)
Byrasandra, Jayanagar East, Bangalore-560 011. Ph: 080-2656 4516
Telefax: 080-2656 5222 E-mail: sitodirector @ gmail.com

No.: SGIT&O/FELLOWSHIP/ADM/Z3/2022-23 Date: 01.08.2022

Applications are invited from NMC/MCI recognized MSMD/DNB
candidates for Fellowship Programmes in Sports injury and
Arthroscopy, Spine Surgery, Advanced Orthopaedic Trauma,
Arthroplasty, Maxillofacial Trauma, Ultrasound and Image guided
Advanced Nerve Blocks at Sanjay Gandhi Institute of Trauma and
Orthopaedics for the academic year 2022-23.

The applicants should submit the prescribed application on or before
17.08.2022 to the office and attend the Walk-in-Interview to be held
on 18.08.2022 from 9:00 a.m. onwards at Conference Hall of SGITO
with Demand Draft of Rs. 4,000/ (for each subject) in favour of the
Director, Sanjay Gandhi Institute of Trauma and Orthopedics,
Bengalurur-560011, compulsory to bring original certificates of SSLC,
12" Standard (PUC), MEBBS/BDS Marks Cards, Internship Certificates,
PG Marks Card, UG /PG Degree Certificates, UG & PG Registration
Certificate (KMC/NMC/KSDC), Experience Cerificates and publications
along with cne set of attested photocopy of cerlificates and 4 No's of
Photos.,

DIPRICP!Adwit' 1 652/2022-23 Sd/- Director

NOTIFICATION

CLASSIFIEDS

CHANGE OF NAME
CHANGE OF NAME

|, No. RC-00008 CAPT Anjakulath
Sivadas (Refd.), resident of Siva
Sathya, Kavassery (P.0.), Palakkad
District, PIN - 678 543, Kerala, declare
thal my wile's name mentioned as
Mrs. AS. Bhama in my service
documentsPPO by mistake and not
deliberate. Henceforth my wife's name
will be Sathiabhama A as mentioned
in her PAN Card and Aadhaar Card. |
further declare thal Mrs. A5, Bhama
and Sathiabhama A is one and the
SaMe Person.

OF BIRTH OF SPOUSE
|, ALICE MATHEW is legally
wedded spouse No. 14222672M
Rank Nak NMame MATHEW
PHILIP presently residing at
Kanivell House, Muttuchira P O,
Kottayam District, Kerala State,
PIN 686 613 have changed my
name from ALICE to ALICE
MATHEW and date of bhirth
25 yrs. o 150511954 vide
affidavit dated 29 July 2022
before judicial 1% Class

AND DATE OF BIRTH

I, ALICE (Existing Name) Spouss of
Ex. Sarvice Mo. 08643421, Rank
Hendidar, Marme. MATHEW EAFPEMN,
residing at, Suju Home, Kadaman-
kulam PO, Kallcoppara, Pathanam-
thitta District, Kerala Siale, Pin-880
BEE, hanvg changed my name fom
ALICE o ALICE VARUGHESE and
Date of Birth from age 38 yrs o
20.03,1848 vide afidavit dated
01.08.2022 bafore the Motary Adv
D, RADHAKRISHMAN MAIR. B 10
crancgs he same in Ay econss

Readers are advised o make
appropriate  enguires  whila
responding 1o advenisemeants
these columns. The MNew Indan
Express Group of Publicatons
doas not vouch for damy' CIANTES
made by the Adverisers. The
Printer, Publisher, Edilor and
Dwner of The New Indian Express
Group of Publications shall not ba
hakd responsible / liabde for any
consaquentas, N Case SuUCh
claims are found to be false
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Magistrate al Vaikom.

INVITING APPLICATIONS FOR DRPS

UNDER PM FME SCHEME

Applications are invited from IndividualsiAgencies to be engaged as
District Resource Persons (DRPs) for PM Formalization of Micro Food
Processing Enterprises (PM FME) Scheme of Ministry of Food
Pracessing Industries, Government of India. The details are available in
the official websites: “www keralaindustry.org’ & “www.kbip.org’. For
mare details, it is requested to contact the General Manager of the
respective District Industries Cenlre.

KERALA BUREAU OF INDUSTRIAL PROMOTION

{awte okl Agency sf PM FME Scheme)

2, Vidhya Nagar, Dop. Pelice Ground, Thysaud PO, Thiruvanantfapuran - G35014
Tal FFax: 971 471 221862, 2322603 E- ship@kerlaindustry.org W wwa kbip.org

<-bip

BRUHAT BENGALURU MAHANAGARA PALIKE
; Office of the Executive Engineer,
Shivajinagar Division, Queens Road, Bengaluru - 560052,

UNIVERSITY OF KERALA
THIRUVANANTHA PURAM-34
Mo 1865 L Advt- 1052020 TR P A HG 31 B renotification 2022

RE-NOTIFICATION OF TEACHING POSTS
Applications are invited from qualified candidates for appointment to the posis

of Assistant Professors, Associabe Professors and Professors m vanouos teach-
ing depariments of the Universitv. Details are availablé in the re-notfication
uploaded i the University Website www keralauniversity.ac.in and hitps://
recruit.keralauniversity, acin. Last date for online submission of Applica-
tion i 03,09, 2022, The last daie for submission of ‘hard copy of application

with supporting decoments” is 05.09. 2022, 5.00 PN

University Buildings, _ . _ G-
Thiruvananthapuram, Prof. {Dr.). K.5. Anil Kumar
Diage: (2 08, 1022 Registrar

No: EE/SJN/TEND/12/2022-23 Date: 01-08-2022

INVITATION FOR TENDER (IFT) - (SHORT TERM)

(Two Cover System) (Through GOK e-Procurement Portal only)
Executive Engineer (Shivajinagar Division), BBMP, Bengaluru
invites tenders from eligible Contractors registered in BEMP or
equivalent registration with CPWD / KPWD [ Railways / MES /
Mational Highway or any State Government Organizations

for the construction of works as detailed below.

8l | opia. Amosr of

W] Nemeorewon  [gmest od

_{inRs)

Improvements to Roads & Drains
at Cross Roads of Thimmaiah Road
in Bharathinagara in Ward Mo, 91 -
Call-3 (Indent No: 51224)

99.00 |1,98,000.00

Construction of BBMP Quarters
2 |for Drivers at Tasker Town in Ward
Mo, 110.

100.00 |2,00,000.00

Estimate for Restoration of Road
Cutting Portion done by BWSSB
from Cross Roads of Sepping Road
inWard No. 81, Bharathinagara.

81.00 |1,62,000.00

Estimate for Restoration of Road
Cutting Portion done by BWSSB
from Cross Roads of Thimmaiah
Road in Ward No. 91, Bharathinagara.

81.00 |1,62,000.00

Estimate for Restoration of Road
Cutting Portion done by BWSSB
from D.K. Street & Surrounding in
Ward No. 91, Bharathinagara.

50.85 | 1,02,000.00

FORM A
PUBLIC ANNOUNCEMENT

{Under Regulation 6 of the nsolvency and Bankruptcy Board of India (Insobvency
Resolution Process for Comporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1 | Name of eorporate dettor | Kuerearakoem Aqua Serene Private Limiad
2 |Date of megmaralion gf corporale delitor | 2702/4004
3 Autnonty under which carporale debitor | RoC-Emakukam
i incorparated / registered
W [Coeporats dentity Ko, ¢ Limited Liabilty | USSTIHKLA004PTC0 AE02
demification Mo. of carparate debbar
/@ (Address of the registered oifice and Bulkding Mo, 4/1Z3Vetaor House, Kidavechoor
principat affice (7 any) of comporaie deblor | P O Vakom Kottayam KL 685144
6 [Insalvency commencement date in respect | 26/07/2022~
af canporals detilor
7 |Estimaied daie of closwee of insoivency
| [resolufion process
[ [Mame and registration number of the
insolvency professional acting as interim
FRSOUEIN protessanal

2202023

| Name: Embrammadam Padmanabhan

Wadhuswdhanan

REISraton No
: § EEY1PA-DOR1P-MO1 1 B2 12081 3856
(8 [Address and e-mall of the inlenm resolutiors Addvess: Emiram Macdam, Near Sva Temgle,
professional, a5 regisiered with the Board | Netioor PO, Emasulam, Kerala 682040

| Emall; spradtiusudhanani@gmall.com

10} Ackdress and e-mail 1o be wsed for | Address: First Floce, Building Mo, G.G 56172
corespancence with the interim resoiatian | K.C. Afraham Master Road, Panampily Nagar

professicnal kachi-652035
Email:apmadhisudhanan@gmail com
[11|Last dte for submission of claims | [amE2022

12Ciasses of cediars, if any, under clause | NA
b} of sub-secton (BA) of section 21
ascerfained by the merm resolution
protessienal

13{Mames of Insalvency Professionsis A
iderililing b0 ack a5 Authorsed

Regresentative of creditors in a class

[ Thres namas Ior each Glass)

Calendar of Events: 1) The tender documents may be
downloaded from the GOK e-Procurement Portal Website:
https://leproc.kamataka.gov.in from 02-08-2022. 2) Pre Bid
Meeting will be held on 06-08-2022 at 12.00 Hrs. at the
Office of the Executive Engineer, Shivajinagar Division,
Queens Road, Bengaluru - 560052. 3) Tenders must be
submitted online through e-Procurement Portal on or before
16.00 Hrs. on 10-08-2022. 4) Technical Bids will be Opened
on 11-08-2022 at 16.30 Hrs. at the Office of the Executive
Enginer, Shivajinagar Division, BEMP, Bengaluru
(if possible or next working day). Further details may be
obtained from the above office during office hours.
Sd/- Executive Engineer, Shivajinagar Division, BEMP.
PAY DEVELDPMENT CHARGES, HELF TO DEVELOP BENGALURLU
COVID-19. DO NOT PANIC, BE AWARE

; T R S Masntaln
“'"“""h | Folbow Phiysioal Hand
Brimbaneing Hygienna

14{(3] Retevant Farms and | Wablink: hlps. /b govmenhoms downioads
[bo} Ditails of authonzed representatives

are avalable 3t | Physical Address: A
Notice is hereby given that e Nabonal Company Law Trbunal, Kochi has ordered the
commencemant of 8 comorale msalvency rescluan process ol the Kumarakom Agqua Serene
Private Limited on 230672022,
** Han'tile High Court of Kerala in WR(C) No. 18247 of 2022 {E} on 09.06.2022 has staved the
proceedings of fhe Hoble RCLT Kochi daled 2362022 admiting the Gorporale Bsohency
Resolution Process| CIRF). Therefiare invoshency commencent date has been changed o date
mertianed in colm G supra
The craditors of Kumarakon Aqua Serere Privale Limdsd, are heraby caled upon to subimit ther
claims with proct on or before 0908302210 the imarim resolulion prafessional at the addess
mertioned against emry Ko, 10,
The financtal credéors shall submid ther clalms with prood by electronic means only, AE othes
creditors may subemil the claims with proal in persan, by past or oy Blacinanic means
A financial cred@or belenging 0 a clzss as listed against the enfry de. 12, shal indiczis its choice
of autharised representzing from amang e threg insokency professionats Esbed against ey
No.13 1o act as authorised representabive of the class (specily class| in Farm CA
Submission of False or misleading proods of claim shal affract penalies

St
Mame and Signzture of Interim Kesolution Frofessonal

Date : 03042022 :
emibrammadam Padmanabhan Madhisadhanan

Place ' Emakutam
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Placement Assistance
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ROYAL INST

KOTTAYAM- Next to Aida Hotel, M C Road
THODUPUZHA- Pulimoottil Plaza, Opp pvt Bustand

Ph: 97445 22888, 8089699100

K2207-476116

Py

%
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FILM SHOOTING
August 12,13,14,15@ KOCHI LA SIL 4

ACTING | FILM DIRECTION &
SCRIPT WRITING | FILM EDITING | MAKEUP

milmlawleaiss aey wd alewie
@IEEMI? oPBI®W MIEIBOS MaNIW)
oMM 6&I30lcd 8E MiNlaimo
@6m%’ VJ FILM HOUSE mlml2 al0]
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OMY 12 3OO 15 AUOE aP06MI
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wudenge  mAgladleny  9emIwl
@leago.. MINIS&W@ alGIA@o..

SCAN TO
WATCH VIDEO PP

VJ FILM
AAHOUSE

®:
BOOK [»» 889155 8884

999 5215558
0484 3569240

VJ FILM HOUSE PVT. LTD.
VENNALA, THYKKAVU, KOCHI-28
vifilmhousepvtitd@gmail.com
www.vjfilmhouse.com

E2207-475351

ADMISSION

STARTED

Estd. 1967

Social Welfare

Technical Institute
(PVTITDH
Assissi Jn. Aluva

Affiliated to NCVT. Govt of India

ISO 21001:2018
NSQF based training

NCVT Courses
(Minimum Qualification SSLC Pass)

+Electrician (2years)
#Instrument Mechanic (2years)
“Mechanic Motor Vehicle
(Automobile) 2 years)
»Welder (Gas & Electric) (1year)

*Social Welfare International
Advanced Training for jobin
Abroad (with international Quality
and Standards)
#Advanced welding
#Piping and Structural
Engineering < Industrial Electrical
Engineering < Heating,
Ventilation, Air conditioning and
Refrigeration (HVACand R)
Instrumentation

courses also started
For admission
0484-2627285
9620981231
9947430190
9072627285
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MAR ATHANASIUS'S IACTA .
COLLEGE, NEDUMBASSERY.E
0484 2477110, 9142333320, 9544053320 2
E2207-475754

www.scottiaeduction.com
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STUDY IN UK

IELTS eejoem
UK-l@d
e o8@axlealos)
)5 al0leeom
@R QIO

® 7594 07 9999
SCOTTIA

EDUCATION

b

SCOTTIA TOWER, ALUVA
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c=20al
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# 18081808860
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K2206-472582

STUDY IN
BANGALORE

ADMISSION OPEN
2022 - 23

PHARMACY

BPT AVIATION

BCA CLOUD
COMPUTING

BSC FORENSICS
SCIENCE

DESIGNING

PROGRAMS ALLIED SCIENCES

MANAGEMENT ARCHITECTURE

CRIMINOLOGY FASHION DESIGN

(2]
z
(2]

BCA DATA SCIENCE AND
ARTIFICIAL INTELLIGENCE

SCHOLARSHIP OFFERED
+9195395 99929
+9170125 30566

6
B i

wwwguidecareer.com

E2207-475282
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REAL TIME SOFTWARE
DEVELOPMENT
TRAINING PROGRAM

ASP ANDROID
AVA A .'Al N PHP
» L] () \

DF [
CROSC
RIFICATIO

AR ., »

U
LAPTOP TECHNICIAN
MOBILE TECHNICIAN
Digital Marketing
io Metrics

RS PART TIME JOB

assistance SHOSTEL FACILITY
A
Qv

Paramara Road., Emakulam North
96332 33339,98462 33339

IT Solutions & Training
I-N ETinfotecﬁ

www.inetinfotech.in

E2207-474648

SERVICE CHARGE
SCOTTIA EDUCATION PVT.LTD.

Scottia Tower, Near
Marthanda Varma

Bridge, Aluva - 1,

NAME CHANGE
I, Celesta Varghese, holder of
Passport No. ] 4054589 do hereby
change my name to CELESTA
MARIA VARGHESE as per my
Aadhaar No. 5832 7382 0831 for
all purposes. | aslo undertake to
effect the change in all my other

9al@lalOMo

B.SC. NURSING/

CT/OT/MLT/AT
BAMS, BNYS

onemaand” anlmilameniwd
6300l Mo & 2)0]
aflemiesoe  mlwden3m
G860 9alBlalOMMIS R

Ph: 9789729333

K2207-476119

KALPATHARU
SCHOOL OF

NURSING

BELTHANGADY,
MANGALORE, KARNATAKA
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DTSN Available at
759 383 4781 el
Order Now: 755 99 6 44 55
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Cat) i3 FR130 Maldelieige RIRIGAZMY
www.punarjith.com
DD E2206-473459, RD E2206-473711
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NOTICE

Notice is hereby given that
Share Certificate No.1310, 375
shares with Distinctive no.s
115385446-115385820, Folio no.
G003244 held in the name of
my deceased husband George
Thomas have been reported lost/
misplaced. Whoever receives
the same send it to:

Leena George,

Elemthottam house ,
Edappady P.O.

K2208-476324

Ownership Certificate
Certified that the building
bearing No. 573/inward 1 (Old
No. 195/ in ward 12) is owned
by the following person/s as per
the Assessment Register
maintained in Kumily Grama
Panchayat. | Prema Das K.J.
(Kunnelparampil, Anavilasam,
Kumily, Chenkara P.O. 685533)

K2208-476323
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